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Termination of Punjabi Language 
Teachers by Director of 

Education, Delhi

7709. SHRI B. S. BHAURA : WIU the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to sta te :

(a) whether the Director of Eduction, 
Delhi Administration has issued instruc-
tions to terminate services of Punjabi 
language teachers appointed on ad hoc 
basis, from 30th April, 1972 ;aad

<b) if so, the reasons therefor?

THE DEPUTY MINISTER IN THB 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAV) : (a) and (b). Due to 
a stay order about the promotion of 
teachers transferred from the Municipal 
Corporation of Delhi, the Principals 
of the Schools were authorised to fill 
the short term vacancies on purely tem-
porary basis so that the teaching work 
in the schools may not suffer. These 
appointments were made by the 
Principals concerned on the clear under-
standing that their (ad-hoc teachers*) service 
will be terminated as soon as regular 
incumbents posted by the Directorate 
of Education join or 30-4*1972, which-
ever is earlier. In pursuance of these 
orders, sc vices of all such incunbents of 
all categories including Punjabi Language 
Teachers stand terminated with effect 
from 30 4*72. No separate specific 
orders were issued to terminate the 
services of Language Teachers in 
puojabt.

Effect of Sino-Ceylon Agreement for 
Establishments of Joint Shipping 

Service

7710. SHRI RAJDEO SINGH: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state :

(a) whether the agreement signed 
between Ceylon and China for establish* 
ment of a Joint shipping service will 
have adverse effect on o u r ‘Shipping and 
territorial waters; and

(b) if so, the reaction of Government
thereto?




